| TEM NO. 207 COURT NO. 7 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).10899/2005

(From the judgenent and order dated 16/02/2005 in SCA No. 16599/2003 of The H GH

COURT OF GUJARAT AT AHMEDABAD)

DEVI SI NGH MEENA Petitioner(s)

VERSUS

UNION OF | NDI A Respondent ( s)

(Wth office report )

(for Final Disposal)

Dat e: 04/05/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE TARUN CHATTERIJEE
HON BLE MR JUSTI CE DALVEER BHANDARI
For Petitioner(s) M. Pranmod B. Agarwal a, Adv.

Ms. Praveena Gautam Adv.

=

Raman M shara, Adv.
For Respondent (s) R Mhan, A S. G

Capt. K. S. Bhati, Adv.
B. Krishna Prasad, Adv.
Swet a, Adv.

Rekha, Adv.
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Ai shwarya Bhati, Adv.
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UPON hearing counsel the Court made the follow ng

ORDER

Li st for final di sposal

sunmer vacati on.

(A. D. Sharnma)

Court Master

on
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non- m scel | aneous day

(Phool an Wati Arora)
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